271 Re : Adjournment Motion

[Secretary]

on the 17th November, 1970, has passed
the following motion :—

MOTION

“That this House concurs in the reco-
mmendation of the Lok Sabha that the
Rajya Sabha do agree to leave being
granted by the Lok Sabha to withdraw
the Bill further to amend the Advocates
Act, 1961, which was passed by the Rajya
Sabha on the 16th December, 1968 and
laid on the Table of the Lok Sabha on
the 18th February 1969.”

13 hrs.
RE : ADJOURNMENT MOTION

SHRI HEM BARUA (Mangaldai): !
wanted to draw your attention to the
adjournment motion [ had tabied this morning
per:aining to what the hon Minister of Exter-
nal Affairs has said. We were given an
assurance that the wrong delineation of
the India-China boundary would not be
repeated by the Russians, but it has been
done in the Second Volume of the Russian
Encyclopaedia published recently.

SHRI P. K. DEO. (Kalahandi): I have
moved an amendment to the originalmotion.

MR. SPEAKER : I haveinot allowed it.

SHRI P.K. DEO: How can you not
allow it ? The Governor is not here to defend
himsclf. He is being made a scape-goat and
the Government will go scot-free. The Prime
Minister has played an important part in the
U. P. affair. The Home Minister made an
air dash from Patna to Lucknow.

MR. SPEAKER : Nothing will go on re-
cord if you go on speaking without my per-
misson,

SHRI P. K. DEO : **
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SHRI JYOTIRMOY BASU
Harbour) : May [ say a word ?
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MR. SPEAKER : About what ?

SHRI JYOTIRMOY BASU : About rush-
ing help from India to Pakistan. People are
perishing there.

MR. SPEAKER : I am not prepared to
allow it.

13'03 hrs.

The Lok Sabha adjourned for Lunck till Four-
teen of the Clock.

The Lok Sabha reassembled after Lunch at two
minutes past Fourteen of the Clock.

[Sur1 K. N. TIWARY in the Chair]

MOTION RE : CONDUCT OF
GOVERNOR OF U. P. IN RECENT
CONSTITUTIONAL CRISIS.
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